CHILUVERU MARKONDAIAH. B.A., LL.M.
Advocate

25 YEARS OF STANDING AT THE BAR AND APPEARANCE BEFORE VARIOUS COURTS AND FORUMS

PROFESSIONAL EXPERIENCE: (1992- till date): 

Currently practicing as Advocate in Vijayawada City Civil Courts and appearing in the High Court of Andhra Pradesh as well as before the Debt Recovery Tribunals, at Hyderabad and Visakhapatnam.,including the Service matters before the Administrtive Tribunals. 

BROAD SCOPE OF WORK:  

LITIGATION

· Proficient in providing legal research services, in drafting all legal matters, appearing before lower courts, District Courts and High Court. 

· Keen understanding of Criminal Laws, Civil Laws, Consumer Laws, Arbitration laws and Debt Recovery Laws.
· Proficient in scrutinizing, inspecting and guiding in all legal matters with effective communication skills  

· An effective communicator with strong relationship management skill 

· Adept at maintaining cordial relationship with clients, senior counsel & other external agencies

· Providing legal opinion on documents and vetting of legal documents.

· Drafting of complaints, opinion, affidavits, rejoinder, written statements, petitions, appeals, agreements, etc., in respect of all legal matters.

· Well versed with internet tools, Ms-word, etc.,

· Assisting the clients in Corporate Laws, Civil Laws, Criminal Laws, Writ, Company matters and Consumer Forum cases including Arbitration matters.

· Due Diligence for the Infrastructure, Banks, Financial Institutions and Real Estate clients.

· Counseling the clients and drafting the Plaint, Written Statements & other pleadings.

· Conducted the litigation work in Civil, Criminal and Consumer Courts of Original and Appellate Jurisdiction.

· Drafting of Business Agreements, MOU and various Deeds.

· Title verification of the immovable properties.

· Attended the statutory authorities such as MRO’s, RDO’s, Collectorates in Revenue matters and concerned Police Stations when the situation demands.
· Successfully assisted as an Associate Counsel for corporate Clients like TVS Treads, Rajasri Housing & Estates Pvt.Ltd., Hindustan Antibiotics Ltd., in preparing the drafts for cases and appearing before the Courts.
· Worked out several implementations for modernizing entire office dealings.

· Outlined memorandums along with recommended views to legal employees

· Obtained Hands on experience in handling Civil and Criminal cases before the Trial and Appellate Courts.

· Extensive experience in handling matters before the Consumer Forums and the A.P. State Consumer Disputes Redressal Commission and Arbitrators.

· Extensive Hands on experience in handling matters of Writ Jurisdiction before the Andhra Pradesh High Court’s Original & Appellate jurisdiction.

NON - LITIGATION

Extensive Hands on experience in drafting of complex Agreements, Memorandums Of Understandings, Deeds of Settlement, Subscription Agreements, Collaboration Agreements, Mergers & Acquisitions etc.

INDICATIVE LIST OF CLIENTS

· M/s. Hindustan Antibiotics Limited, Pune.

· M/s. Rajasri Housing & Estates Pvt. Ltd.

· M/s. T.V.S. Treads, Vijayawada.

· M/s. Shriram Group of Companies.

ACADEMIC QUALIFICATIONS


· 1985:   B.A., M.K.Gandhi Govt.Degree College, Devarakonda, Nalgonda District.

· 1992:   LL.B., V.D.Siddartha Law College, Vijayawada., Krishna District.

· 2010: L.L.M. (Constitutional & Administrative Law), Acharya Nagarjuna University Campus, Nagarjuna Nagar, Guntur District.

ACADEMIC INTERESTS

Extensive Legal Aid to the Poor and Pro-bono work for the underprivileged and undertaken several social organizations.  Besides the personal care and personnel attention in all the matters having utmost respect in the legal fraternity.
PERSONAL INFORMATION

	FULL NAME:
	Markondaiah Chiluveru



	ADDRESS:
	Door No. 29-1-30A, 1st Floor, 

Sree Sarada Towers,

Seshadri Sastry Street,Governopret,

VIJAYAWADA-520002

	FATHERS NAME:
	Late Chinnaiah

	DETAILS OF ENROLMENT WITH BAR COUNCIL OF ANDHRA PRADESH:
	A.P/1426/1992, DATE: 20.10.1992

	EMAIL ADDRESS:
	chmarks_lawyer@yahoo.co.in
chmarks63@gmail.com

	PHONE:
	+91-94405-24224, 9441748224


From:

CH.MARKONDAIAH, B.A.,LL.M.,

ADVOCATE,

29-1-30A, 1st Floor, Sree Sarada Towers,

Seshadri Sastry Street, 

Governorpet,

VIJAYAWADA: 

To:

The Branch Manager,

Corporation Bank,

                            Branch,

VIJAYAWADA: 

Respected Sir,



Sub:- 
Appointment of Panel Advocate in Corporation Bank, at 
Vijayawada –Request – Reg.







@@@

I humbly submit that I am a Practicing Advocate in Vijayawada Civil Courts as well as Guntur, Mangalagiri and in and around the Districts for the last 25 years.  I did my Master of Law in Constitution and Administrative Laws.  I am also practicing before the Hon’ble High Court of Andhra Pradesh for the the last 15 years.  I am dealing in both Civil and Criminal Laws as well as the Corporate and Banking Laws. I am very much interested in Corporate Laws, Banking Sectors and also in Finance Sectors. 

I am having much experience in dealing with the Banking Sectors and Financial Sectors and I dealt with many of the cases.  I dealt with hte matters pertaining to M/s. Rajashri Housing & Estates Pvt.Ltd., and M/s. TVS Treads Limited, and M/s. Hindustan Antibiotics Limited.  Recently, I was empanelled as Standing Council for M/s. Shriram Transport Finance Company Limited, Vijayawada.


In case I was given an opportunity to be the panel Advocate of your esteemed Banking sector, I will discharge my duties obediently with utmost care and diligent.


I am herewith furnishing my Bio-data disclosing my candidature for your kind consideration.  I am also enclosing my Certificates in support of my bio-data.


Thanking you sir,










  Yours faithfully,










(Ch.Markondaiah).










      Advocate.      
:PROFORMA OF APPLICATION FOR INCLUSION OF ADVOCATE’S NAME IN PANEL:
1.  NAME OF THE ADVOCATE.


: CHILUVERU MARKONDAIAH

2.  QUALIFICATION:



: B.A.,LL.M., (Constitution & 

  Administrative Laws).

3.  DATE OF BIRTH & AGE:


: 12-03-1963 (54 YEARS)

4.   TELEPHONE NUMBER:


: Mobile: 9440524224.


(OFFICE & RESIDENCE)



5.  OFFICE ADDRESS



:  Door No. 29-1-30A, 1st Floor,








   Sree Sarada Towers, Seshadri 

   Sastry Street, Governorpet,

   VIJAYAWADA – 520 002.

     RESIDENCE ADDRESS:



:  Door No. 12-456, 








   G-1, Sree Ushodaya Towers, 








   NH-5 Road, 

   Behind: Capital Towers,

   TADEPALLI – 522501.

   Guntur District.

6.  DATE OF ENROLMENT:


:  AP/1426/1992, dt: 20.10.1992.

7.  EXPERIENCE IN THE BAR.


:  25 Years.

8.  PRESENT PLACE/COURT


:  Vijayawada Civil Courts., AND
    WHERE PRACTICING. 


    
    High Court of Andhra Pradesh.

9.  NAME OF THE ORGANIZATIONS

:  1. M/s. Rajasree Housing & 

     WHOSE WORK IS BEING ATTENDED
        Estates Pvt.Ltd., Vijayawada.

     TO BY THE ADVOCATE.


   2. M/s. Sundaram Industries Ltd.,







        Vijayawada.








   3. M/s. Hindustan Antibiotics 

       Limited, Pune. 








   4. M/s. Shriram Transport Finance 








        Company Limited, Vijayawada.

10. FEE ACCEPTABLE FOR:


:  As decided by the Bank according 

    to its rules. 

     A) SCRUITINY OF TITLE AND OPINION

          ON TITLE. 

     B) FILING & PROSECUTING SUITS, APPEALS,

          REVISIONS, EXECUTIONS ETC.,AGAINST 

          BORROWERS.  

     C) ADVISES ON BANKING MATTERS.

     D) APPEARANCE BEFORE OTHER STATUTORY

          AUTHORITIES. 

REPORT ON THE MEANS AND STANDING  OF THE ADVOCATE.
1.  
 TOTAL ASSETS:



:
1. One Residential Flat.









2. One vacant site at 

    Shobhanapuram village of    

    Agiripalli Mandal. 

2.
VALUE OF IMMOVABLE PROPERTIES.:
Rs. 30,00,000/-.

3.
A) OWN:





YES.


B) IN JOINT NAME:




No.


C) IN WHICH THE ADVOCATE IS 

                 ENTITLED FOR A SHARE.


No. 

4.   
A) WHERE IMMOVABLE PROPERTIES

   
     ARE SITUATED: 


     OWN: 





1. DOOR No. 12-456, 









G-1, Sree Ushodaya Towers,









NH-5 Road, TADEPALLI. 









Guntur District.









2. Vacant site of 242 

Sq.yards in Shobhanapuram villatge of Agiripalli Mandal,

Krishna District.


    JOINT FAMILY:





--No—

        B). WHETHER IMMOVEABLE PROPERTIES
Only Flat is encumberred 

              ARE ENCUMBERRED OR 


with State Bank of India

  UNENCUMBERRED/PARTIALLY 

Civil Courts Branch, Vja.

   ENCUMBERRED.


5.
ANNUAL INCOME OF THE ADVOCATE:
: Rs. 4,00,000/-.

6.
WHETHER INCOME TAX ASSESSESEE:
:
YES. 


I HEREBY DECLARE THAT THE FACTS STATED ABOVE ARE TRUE AND CORRECT TO THE BEST OF MY KNOWLEDGE, BELIEF AND INFORMATION. 

PLACE:: VIJAYAWADA.
DATE:::          -   -2017






(CHILUVERU MARKONDAIAH)
BIO DATA OF WILLING ADVOCATES

	Name of the Branch:


	Branch Code No:

	Name of Zonal Office:
	Date: 




	01.


	Name and address of the Advocate

(Office and residence)

Phone No.

Mobile No.

E.mail address:
	Chiluveru Markondaiah @ Markandeyulu,

Advocate,

Office: Door No.29-1-30A, Sree Sarada Towers, Seshadri Sastry Street, Governorpet, Vijayawada-520002.

Res:  Door No. 12-456, G-1, Sree Ushodaya Towers, NH-5 Road, Tadepalli, Guntur District – 522501.

--

9440524224, 9441748224.

Chmarks_lawyer@yahoo.co.in
Chmarks63@gmail.com


	02.
	Age as on the date of recommendation
	54 years. (12-03-1963) 

	03.
	Educational Qualifications including 
Distinctions in academic career.
	Bachelor of Arts.
Bachelor of Law.

Master of Law in Constitution & Administrative Law.

	04.
	Place/Centre where the Advocate is
Practicing.
	Vijayawada. (Bezawada Bar Association).
High Court of Andhra Pradesh, Hyderabad.

	05.
	Distance to the Advocate’s Office from the Branch. 
	

	06.
	Give the particulars of different courts situated at the Centre where the Advocate is practicing.  
	Metropolitan Sessions Judge-cum-II Addl.District Judge -cum- NDPS Special Court., Vijayawada
A.C.B. & SPE Special Court, Vijayawada.-cum-S.C& S.T.Special Court-cum-III Addl.District Court.  
Mahila Sessions Judge’s Court-cum-V Addl.District Court.Vijayawada.

Family Court-cum-IV Addl.District Judge, Vijayawada.

Addl.Family Court-cum-XIV Addl.District Court, Vijayawada.

VII and VIII Additional District Courts, Vijayawada.

XII & XIII Additional District Courts, Vijayawada.

The Co-operative Special Tribunal, Vijayawada.

Senior Civil Judge’s Courts.  (8 Nos).

Junior Civil Judge’s Courts.  (7 Nos.)

Chief Metropolitan Magistrate Courts (5 Nos.).

Metropolitan Magistrate Courts  (3 Nos).



	07.
	Date of enrolment as Advocate with enrolment No. And name of the Bar

Council and period of practice and

Whether copy of enrolment certificate enclosed.


	AP/1426/1992, dated: 20.10.1992

Bar Council of Andhra Pradesh.

25 Years of practice in Bezwada Bar Association, Vijayawada.

	08.
	List of Banks, Institutions, companies, corporations, business houses engaging him on retainer 
Basis or otherwise. 
	1. M/s. Rajasree Housing & 

     Estates Pvt.Ltd., Vijayawada.

2. M/s. Sundaram Industries Ltd   

     Vijayawada.

3. M/s. Hindustan Antibiotics Limited, 

    Pune.

4.  M/s. Shriram Transport Finance 
          

     Company Limited, Vijayawada.



	09.
	Whether confidential opinion from any of the nationalised/scheduled 

Banks which have already empanelled the Advocate enclosed. 
	--No--

	10.
	Whether report on the discreet enquiry made regarding the performance of the Advocate enclosed.
	--No--

	11.
	Whether assessed to Income-tax and
Copy of the Income tax return enclosed.
	Yes.   ADSPC4753B.
Enclosed.

	12.
	Whether willing to undertake bank’s
Legal work on bank’s terms as to fees.
	Yes.


	13.
	Whether belongs to SC/ST/OBC
	OBC.


	14.
	Whether biodata obtianed from the 
Advocate is enclosed. 
	Yes.

	15.
	Whether already in the panel of any other Branch of the Bank.   
	--No--

	16.
	Any other relevant information. 
	

	17.
	References if any.
	Sri Sunkara Rajendra Prasad,
Sr.Advocate, Vijayawada.  and

Member of Bar Council of Andhra Pradesh.

	
	
	                            BRANCH HEAD.


